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gifeaed, RIeahTdT;

2. ST, LT THEE SATAHY, 7o
e, EreTe R 91, Tf A s, T

3. T, FLATAS T 1T, 73T
1 farammeer (R i ey, 9fed Sames @ 4g® w2 I
AT HHa s gifeaed, FAIT, ITL T,

[®T. &, 31.21011/1/2025-Sf-111-(sT17 111)]
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SATERAT HEAT FT. . HE&ATH 2716 (1) T Z6H SATad 1< Here 6T 737 9m|

MINISTRY OF AYUSH
NOTIFICATION
New Delhi, the 4th February, 2026

S.0. 565(E).—In exercise of the powers conferred by sub-section (1) of section 3 and in pursuance of
section 4 and 6 of the National Commission for Homoeopathy Act, 2020 (15 of 2020), the Central Government
hereby makes the following further amendments in the notification of the Government of India, in the Ministry of Ayush
published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section (ii), vide number S.O. 2694 (E), dated
the 5 July, 2021 namely:-

In the said notification, in the table,-

(a) for serial number 1 and the entries relating thereto; and

(b) under the sub-heading “under sub-section (3) of section 4”, for serial numbers 1, 2, and 3 and the
entries relating thereto, the following shall be substituted, namely: -

Serial Name of Member Designation
Number
) 2 3)
“I. Dr Tarkeshwar Jain, Chairperson
Former President, Homoeopathy Education Board,
National Commission for Homoeopathy;
Under sub-section (3) of section 4
“I. Dr. Rajat Chattopadhyay, Ex-officio Member
Administrator and Principal, Culcutta
Homoeopathic Medical College and Hospital,
Kolkata;
2. Dr Mangesh Rameshchandra Jatkar, Ex-officio Member
Member, Homoeopathy Education Board,
National Commission for Homoeopathy;
3. Dr Harcharanjeet Kaur, Ex-officio Member”’.
Former Head of Department (Repertory) &
Professor, Pt. Jawahar Lal Nehru State
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Homoeopathic Medical College Hospital, Kanpur,
Uttar Pradesh;

[F. No. R.21011/1/2025-EP-III-(Part I1I)]
SATYAIJIT PAUL, Dy. Director General

Note:- The principal notification was published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section

(i) vide number S.O, 2694 (E), dated the 5" July, 2021 and was last amended vide notification number
S.0.2716(E), dated the 13™ June, 2022.
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